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'[‘[ THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (@) and (b) No persons
have been arrested since the 3rd Decem-
ber. 1971, in Gujarat and Punjab on suspicion
of being saboteurs. Information in this regard
is awaited from the other States. During
the period from the 25th March, 1971, ‘to the
2nd Dccember, 1971, the number of persons
arrested in connection with cases of sabotage
or on suspicion of being saboteurs was 24in
West Bengal, 73 in Assam and Maghalaya,
26 in Tripura and nil in other States. The cases
against the arrested persons are being investi-
gated according to law and the question of their
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deportation will arise only after all action
against them under the law is completed.

(c) Four persons have been arrested in
Uttar Pradesh, District Bareilly, for providing
assistance to a Pakistani prisonerof war to make
good his escape from custody. A case against
them is bzing investigated according to law.]
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+[LETTERS OF INTENT FOR SETTING UP INDUSTRIES
INVOLVING INVESTMENT OF MORE
: THAN TEN LAKHS
' (AR
*81. SHRI RAJNARAIN:
SHRI SITARAM SINGH:

Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state the names of
the persons and institutions who have been
issued letters of intent by Gavernment during
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the last threz years for setting up of tndustries
involving an investment ol more than rupees
10 lakhs together with details of each industry
setup?}
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HITHE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY): During the calendar years
1969, 1970 and 1971, 224, 438 and 1015 letters
of mient respectively were issued. Invesiment
data in 1espect of letters of intent issued from
1-4-70 onward only is available. Qut of the
438 letters of intent issued during 1970, invest-
ment data in respect of 316 letters of intent is
available. It is observed that out of the 316
letters of intent in respect of which data is

available 299 letters of intent are those in which

1 ] English translation,
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an investment on fixed assets i.e. land, build-
ing and machinery of more than Rs. 10 lakhs
is involved. Similarly out of the 1015 letters
of intent issued in 1971, data in respect of 935
letiers of intent is available. It is observed that
there are 867 letters of intent in which an in-
vestment on fixed asscts i.e. land, building and
machinery of more than Rs, 10 lukhsis involved.
Details of all licences and letters of intent issued
including the industry to which they relate,
are regularly published 1n the Weekly ‘Bulle-
tin of Industrial Licences, Import Licences and
Export licences,” the Weekly ‘Indian Trade
Journal’ and the monthiy “Journal of Industry
and Trade.’ Copies of these publications are
supplied to the Parliament Library. )

VISIT OF OFFICIALS OF THE DEPARTMENT
OF ELECTRONICS TO MANILA

*35. SHRI S. A. KHAJA MOHIDEEN:
Will the PRIME MINISTER be pleased to
state:

(a) whether it 1s a fact that some officials
of the Dapartment of Electronics have recently
been sent to Munila in Philippines;

~- (b} if so, the names of the persons with
their designations who have been sent there;

(¢) the purpose of their visit; and

(d) the details of the foreign cxchange spent
on them?

THE MINISTER OF STATE IN THE
DEPARTMENT OF ELECTRONICS (SHRI
K. C. PANT): (a) to (d) A statement is
placed on the Table of the House.

STATEMENT

(a) Yes, Sir,

(b) and (c) The Sixth Asia Electronics Con-
ference and the Second General Assembly of
the Asia Electronics Union were held in Manila
from 1st to 7th December, 1971, India is a
member of the Asia Electronics Union. The
following were sent as Indian delegates to the
Conference:

(i) Prof. M.G.K. Menon, Chairman
Electronics Commission, and Secretary,
Department of Electronics, Leader of
the delegation;

(i) Shri H.J. Mirchandani, Director,
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Telecommunication Research Centre,-
Depariment of Communications; and

(i) Dr. N, W. Nerurkar, Director
(Technical) Department of Electronics.,

Alung with the Conference, an Electronics
Exiubiiton was also organised at Mantla. This
was held from Ist to 14th December 1971.
India participated in it, and the following
officials were sent to Manila in this connection:

(i) Shri D. C. Bajpai, Under Sccretary,
Department of Electronics;

(1) Shri P. K. Rao, Deputy Chief
Inspector Chief Inspectorate of Electronics,
Ministry of Defence; :

(iii) Shri N. Das Gupta, Technical
Officer, Electronics Corporation of India,
Department of Atomic Energy;

(1v) Shri S. M. Lal, Merchandising
Officer, Trade Development Authority,
Ministry of Foreign Trade; and

(v) Shri K. D. Sharma,
Department of Electronics.

Accountant,

(d) The amount of foreign exchange
in rupees spent on each official is given

below:

Rs.
1. Prof. M.G.K. Menon 954
2. Shri H. J. Mirchandani 1707
3. Dr. N. W. Nerurkar 5612
4. Shri D. C. Bajpai 8842
5. Shri P. K. Rao 6672
6. Shr1 N. Das Gupta 6672
7. ShriS. N. Lal 7062
§. Shri K. D. Sharma 4970

Task FORCE FOR CLEARING EXPANSION PRO-
POSALS OF BIG INDUSTRIAL HOUSES

*35. DR. K. MATHEW KURIAN: Wili
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether the Task Force set up for
clearing the proposals for doubling production
capacity by big industrial houses and foreign
mujority companies (belonging to the 54
priotity industries, which have been allowed
to double their capacity) has started functioning



